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complicated ~pecial cases admitted in tbe 
hospital. If 80, will tbe Government take 
immediate measures to dh'ert ordinary 
cases to other hospitals and alIa advise 
the State Government to have at least one 
super speciaHty wina in each city 80 tbat 
complicated cases requi ring immediato 
attention are looked after well as dilution 
of the super hospitals will seriously alfect 
all.uch serious diseases? 

SHRI S. KRISHNA KUMAR : Sir; the 
difficulties of making this Institute a strictly 
referral hospital were earlier stated by me. 
About 30 per cent or the people came 
from outside Delbi and even within Delhi 
the people have the habit of visiting one 
hospital after tbe other. Almo~t 33 per 
cent of patients come to AIIMS after 
visiting at least two hospitals. This is the 
findiDS of a study. This is public issue. 
The public wil1 be put to inconvenience. 
However, tbe suggestions of the hon. 
Member wiJl be considered. 

Supply of medicines for e.G.u.s. dispen. 

saries 

+ 
*26S. SHRI BANWARI LAL 

BAIRWA : 

SfIRI VIJAY N. PATIL : 

Will tbe Minister of HEALTH AND 
FAMILY WELFARE be plea5ed to state: 

(a) the budget provision ror purchase 
of medicines for all systems of medicines 
for C.G.H.S. durin! 1985.86; 

(b) how much actual expenditure has 
been incurred durinl the first nino mODths 
of 198! .. S6; 

(0) tho reasons for short supply of 
medicines in tbe C.O.H.S. dilpeD.ariel; 
aod 

Cd) "bat remedial steps Government 
propose to take to meet sucb abortaici of 
medicines? 

THE DBPUTY MINISTBA IN THB 
DBPAB.TMBNT OF fAMILY WBLFA1E 

(SHRI S. KRISHNA KUMAIt): (8) and (b) 
The budget provi8ion for purchase of 
med icines of all systems for COHS aad 
actua1 expenditure incurred during the fint 
nine months of 1985-86 is as uDder :-

Budget prov. 
1985·86 

13,49,27,000/. 

Expcnditute upto 
Dec., 1985 

---
6,05,18,9001-

~. (c) and (d) CGHS is procurinl all its 
medicines included in tbe CGRS Formu­
lary from the Medical Sfore Orpoisation. 
By and large, the drugs and medicine 
listed in the CGHS Formulary are availa­
ble in the dispenlaries. In tbe event of 
non-availability of any specific medicine tbe 
same is procured from authorised Local 
Chemists Mis. Super Bazar and 8upplied 
to the Beneficiaries. 

r Tran, Iat/on] 

SHRI DANWARI LAL BAIRWA : The 
hon. Minister bas replied to tbe question 
in a strange manner. He bas not stated as 
to bow many systems of medicine are beiDI 
practised and how many medicInes they are 
purchasing under different systems separa­
tely. The budget provision for purchase 
of medicines of all systems was rupees 
thirteen crore. forty njne lakhs and twent, 
8 even thousand8 and during th e period of 
nine months they have purcbased medicines 
wOlth rupees six croros five lakhs el,bteen 
thousand and nine hundred only and tbus 
an amount of Rs. 7.5 cror es has been I eft 
for tbo remaining three montbs. I wouJd 
Uke to know whether duriog this period 
the incidencc of diseascs bas fallen leadina 
to a lower demand for medicines or tbe 
medicines have become {;hcapcr? Tbey do 
have th c medicin es, but th e funds have not 
been spent? 

,I 

One thiDa I wlnt to know, capecial.,., 
Is tbat the cues of reactioD 01 allopathic 
medicines have become vory common now­
a·da1s. The nature or tbese complaintl II 
tbat the reaction takes place abruptl, 
I_vinl DO time ror providiol alterDati", 
medical faoUit,. 
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MR. SPEAKER : You should taka 

Ayurvcdic medicines. 

SHRI BANWARI LAL BAIl\WA ~ 
Hlkmar (Unani) is one such sySt em 0 

mcdicine whicb has no danger of an, reac· 
tl.on, but there is no provision for its 
medicines under C.G.R.S. May I know tbe 
reasons therefor? 

;) JEngl/shJ 

SH~I S. KRISHNA KUMAR : As 
regards the fhst supplementary, though th~ 
budget prov~sion is (0," about Rs. 13.5 
crores, (~nly about Rs. 6 cror~s have been 
sl'mt. This is only an ul,.'counting figure .. 

." There is a time Ja" bci.wecn tIle use of 
", medicines and the payment. I would like 

to assure the hon. ~Iember that Dol only 
the budget plovision would be fully spent 
by the e*1d of the year, the e xpendittT!e is 
likely to exceed by Rs. 3 to 4 crores. 

Secondly, there arc very specific areas 
of dC!marcation with!o various systems of 
medicine depanding on the diseases and 
therapeutic efficiency of the method and 
we have almost an the medicines. 10 
allopathy 87 per cent of the medicines are 
avail,lb) e with us; in b')meopathy 97 . per 
cent, in Ayurvedic 95 per cent and in 
Unani 56.S per cent. We are giving equal 
importance to all the systtems of modcine 
to the extent to which they are relevant .... 

[ TralUlatlonJ 

I 

SHRI BANWARI LAL BAIRWA: J 
want to know the quantum of medjcines 
purchased from foreign companies and that 
from the local cpmpanies sevarateb? 

[EIIgllsh) 

SHRI S. KRISHNA KUMAR: There 
is a regular system of purchase tbrough 
tbe Government Me(fical ~~lores and there 
is a prescribed procedure; they follow tbe 
OOSD roles. There is procedure for the 
registration 0' 6~ms. Quality i:s checked. 
Also, bundred ROI' ccnt quality test is do~ 
before .tGe medicine are distributed to tile 
~QJIS dtspouariol. . .'. \, 

[ Translalion) 

DR. PRABHAT ,KUMAR M1SHRA : 
Through you, I would Ii ke to dra w the 

. attention· of the boa. ·.Minister to the fact 
tha t the numbetJ ·of cases of reaction on 
administraticn of medicines is htgh because 
the medicines purdtased by the C.O.H.S. 
are Dot scientifically 'approved. by the pbar­
maceutical concerns. A:s stated by you, 
more and morC peopl e are taking to Ayur. 
vedic medicines because the incidence of 
reaction in tbe case of allopathic medicines 
is more. I would like to know if Govern­
ment have any phar macy of its own which 
can supply quality medicines so that the 
medicines accordingly to the prescribe d 
norms could be ma'de available to the 
peopJ e? I wou 1 d also lit e to koow 
whether the Medicines arG purchased 
according to a set procedure and under 
soine Dorms or whether the'le can be Pur­
chased from an) m~ecicine shop or pharma­
ceutica) concern? 

[English] 

SHRI S. KRISHNA KUMAR: Sir, 
ther.e is a Committee under the chairman­
ship Qf the Director General. of Health 
Services in, which specialists are included 

,.and they, p.urchase the medicines after a 
great deal of technical deliberations. Tbe 
insinuations are too general. If there is 
aDY spurious or sub-standard medicine in 
any dispensary, \\-e wiJl take not· only 
correct~vo but also diaeipJinary action. 

l Translation] 

," . SHRI MOOL CHAND DAGA : Thank 
you for .£ivins the name of the company 
and for setting up a committee. Now 
kindly tell whether' medioines are not pur­
cbased from sub-standard companies for 
profiteering in spite of the fact that the 
qual ity medicine" are ava ilablc from tbe 
Standard Companies? 1 t is DQ~ be~lJse 
·q"tPis tbat ,reaction take$ place? ~ve 
I~RP .ever ,conducted any inquiry into It _? 
Jt·is • ;aeneral ",mplaint that lhoup lllCKi'· 
:'cines in sufficient quantities are available 
with, ·tbe Itaadard :,companics, YC,U do·l1Qt 
·ma~e ,p~~~, ·fram ,them just, to ~e.tn 

~ p1'ofi~. . ; ,!' : \ I".; 0. . , 

.', ,. 'I"', 1 , .• ,1 1 • t. •• 

. ;, t ;. s.-. l;; WO\l~, Jik~ to" ~QQ'l ~~. 



ocmposition of your committee and· the 
Dames'of it. Members? 

SHRIMATI; MOHSINA KIDWAI:: I 
shall send the comp.1 etc list of tbe com­
panies to tbe hon. Member. The CommiU(e 
ij r headed by tbe Director Genelal with 

'some doctors. as its members., If Ayur-
'vedic medicines aTe purchased, it ,is done 
on tbe advice of a panel of advisers. 
Similarly, there are adv,isers for Unani 

. medicines also. 

Medicines are purcha~ed from Itandard 
compan ies reaistered with U~. If you 
could give me a spe~fjc case, tben I can 
teU you wbat was the reaction. it can Dot 
be. explained in IfneraJ. 

SHRIMA.~I KRISHNA SAHI: When 
she was not the Minister she was also 'of 
the view that tbe medicines were sub· 
standard. 

MR. SPEAKER : Has she be«:ome in­
active after becoming tbe Minister 1 ,. 

SHRIMATI KR.JSHNA SAHI: Mr. 
S"eaker, Sir, I h1ve a medicine witb me 
which carries no Dame 00 it. 'We are 
ai-yen tbousands of such tablets· from 
C.G.H.S. Dispensary, P.H. Ann~xe whicb 
carry DO nalries on them. It;s a fact. 

. We complain there that it i!l wrong, 'but 
nothing ha'ppens. We complete the for­
mality of discussing the ·matter bere. I 
waDt to know wbother the hone Minister is 
awar e tbat tablets carrying DO names on 
them are Jiven 1 How dangerous it would 
be if sucb a tablet gets mixed up with some 
,~otber 'tablets at home! Will the' hOD. 

Minister make sucb an arclJllement -here­
by on ly tbose tab lets which carry tbeir 

. 1JJamca on them are oDly issued from tbe 
, dispenaari es ? 

SHRIMATI MOHSINA KIDWAI : The 
'. bon. Member'" 'has ask ed a very IOOd 
;, question. I want to tell her tbat wbell I 
(1 

: assumed cbarge of 'my MinistrY I bad tH~ 
taised ,tbis point· tbat it wp' not }J(Oper ]'to 
illue medicines whlcb did oot :carry tbeir 
names' OD them and that ont" tbose meetl­
'cines should be issued' ·wbtch'i1carey'} their 
names OD them because it ia Dot prop. ;to 
illae medicino which neither carry itl aame 

~;'" it DOl lal tat. of.rr. ·1IMt~iMia til, 

patient know about the date or its CJpiry. 
We have decided that most or the mediciDtS 
should be issued ill packages which have 

. tbe date of expiry etc. on it. 

PROP. MADHU DANDAVATI! 
'Expiry date of the tablet or the patirit ? 

.. 

SHRIMATI MOHSINA KIDWAI :W1ly 
should the bon. Member say so 1 Nl)w, 
out of 93 items, we are issuing 46 items jn 
scaled packages so that the patients rodld 
know about its date of expiry, etc. and 
the~ could get proper medicines. Some 
medicines are Issued without any package. 
The second point ra i~ed by the hon. Mem· 
ber was about the standard medicines. In 
this regard, J would like to say that wben .. 
ever such complain ts are rc(.'Cived, they are 
inquired into and every effort is made to 
ensure that such medicines do not flod their ~ 
way to e.G.H.S. dispensaries. 

rEnt/ish] 

SHRI DINESH GOSWAMI : The hone 
Minister hal stated that instructioDs have 
been issued that only seated medicine. 
should be maintained. But even DOW, the 
dispensaries are k ecping the mcdicin es in a 
very disorderly manner and we have all 
experiences tbat after purchasing medicioes 
from these e.G.H.S. dispensaries, Jater OD 

we bave t(J go to an approved medical 
cbtmist to get medicines. 1 hercfore, may 
j know \\-boo tbele instructions arc loin, to 
be effected because I do Dot think that -he 
instructions have been properly effected 8' 
yet' 

SHRIMATI MOHSINA KIDWAI : Sir, 
from this year, we bave instructed all ,be 
dispensaries tbat they should purchase only 
tho sealed medicines. So you will let 
them in strips-the tablets. 

[ Trtlllll4tlon) 

SHRI P. NAMOYAL: Mr. Speaker, 
~lir. tbia is a fact tbat 'mNieines' are ·,:oot 
",vailflble even ror the M.Ps. _ad 1 1.11 
provo It. 0 ... baa to tate 4 ',o:·f; , .... 



tQ·let mcdlcinitl. 

·(·MR. SPBAKBR. : They are Icared of· it 
J.t the modiQDe should produce reaction;· 
tbat il why the)' do not I •• uo medicines. 

SRRI RAJ KUMAR RAI: Sir, even 
the· M~Ps. do Dot let medicines so much so 
tbat many a times I have to &0 to Luctnow 
to get medicines. 

MR. SPEAKER : Do you want that we 
should fall sick in Lucknow. 

(lnte"uptlmu) 

MR. SPEAKER: Enoulh of it; it is 
oyer DOW. 

[English] 

Allocation for FAlucatloD in Seventh Plan 

+ 
*267. SHRI SOMNATH RATH : 

SHRI N. VENKATA RATNAM:. 

Will the Minister of HUMAN RE. 
SOURCE DEVELOPMENT be pleased 
to state; 

(a) whether the Bducation Ministers of 
Andhra Pradesh and Orissa asked for 1 S 
per cent of the Education Budget in tbe 
Seventh Plao; 

(b) tbe percentlse of allocation made 
tor tbe$c St. t es; aDd 

(c) what are the percentaaes of pro­
vision for Education mado ror other 
States, and the basis for hisher/lower 
percentile in the case of these States? 

THB MINISTER OP STATE IN THE 
DBPARTMENTS OF BDUCATION AND 
CUIJTURE (SHRIM,.TI SUSHILA 
ROHATOI): (a) At the CoafereDC8 of 
State·, Education Minister. beld at New 
9t11i-: 08 Ja_Iry 23rd.t· 24th ·19'6., •• 
Bdation· Minister· of ADdbra' Prad .... 
1Ii8tt.e ....... to t .. ·Ceatto" "1'IDK~.at 
.. At 1'% of iCl8udpl 00,04...... ! 

" . (b)' On tlays fbi reducatfon in the' State 
pian. of' A6dbra Pradesh. and Orissa are 4~(): 
pef cent 'and 6. S per cent respectively of' 
tb'e tot.') .Sta·te Plan outlays for tbe Seventb 
P tan per iod. 

(c) A statement sbowin, percentagei of 
tbe pro,{isions for edueation made by the 
st,tes is given below. State Plan pro­
vis'icins for education and other sectors are 
de~~rmined by the Planninl Commission, in 
consultation

l 

witb the States, in the light of 
av~ila~le Rsource and the relat'ive inter. 
se<;toral priorities. ' 

Statement 

re"c~nlag, 0/ Budg.' Quality on ~dliCIJ1ion 
0/ Stat' Gove rnm~nl 

State 'Percentage of a1lo.i 
cation for Education 
in the tota I Stato 
Plan in Seventh 
Five Year Plan. 

-------- ....... -~-...... - .... 
1 

1. Andhra' Pradesh 

2, Assam· 

3. Bihar 
4. Gujarat 

S. HaryaDa 

6. Himachal Pradesh 

7. Jammu & Kasbmir 
8. ,Kral'pat8 ka . 

9. Keral. 

10. ~adRya Pradesh 
l~ •. Maharasbtra 
12. Manipur 
13.' Melba1ay. 
14. Naplaod 

~ J ,.,1 • 

1', Orilsa, 
16. Punjab 

17. Rajasthan 

18. Sikkim 
19 •. :!T •• l Nadu 

20:.. TriPara 
~1~' :U.ttat., ~adfsb 
aaJ .. W"t·,tB' ..... " 

4.01 

9.52 

6.29 

1.75 

s.,(; 
6.16 

5.90 
3.71 

3.48 

3.03 

3.09 

8.63 
7.50 ~ ,I ~ 

6.'0 

.6.'0 
3 •• 41-

7.21 

12.18 
. 

5.35 1 t 
.. .i..(, 

fi.74 
3.18 II' ,. ~ 

1.16. :t' j'.!. 


